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3*61. SHRI M OTILAL S IN G H : Will
the M inister of IRRIGATION be pleased 
to state :

(a) whether the project report of Mahar 
D am  Project of District Sidhi in Madhya 
Pradesh hi!^ been received by Central 
W ater Commission and if so, when;

(b) when the project will be technicnlly 
cleared;

(c) will Bana'. feeder be included in 
Phase II o f this Project; and

(d) will Central Government take action 
to include this project fo r financing by 
World Bank aided medium liiij of 
credit ?

THE M INISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI 
Z. R. ANSARI) : (a) There is no Pro­
ject named M ahar Dam. Presumably -the 
H on'ble M ember is referring to Mahan

Dam Projcct. Scheme report for M ahan 
Dam Project has been received in the 
Central W ater Commiimion on 21-7-1982 
fm m  the Government of Madhya Pradesh, 
for technical examination and obtaining 
approval of the Planning Commission.

(b) The Project will be technically 
cleared after detailed examination in 
Central W ater Commission and after estab­
lishing its techno-economic viability and 
cost effectiveness.

(c) Under Stage II of the Project, a 45 
Km. long feeder canal, from  River Bana* 
to M ahan River is contemplated. Projcct 
Report covering Stage II works, has so far 
not been received from the G overnment of 
Madhya Pradesh.

(d) This can be considered -Lfter the 
Project is technically cleared by < enlral 
Water Commission and approved by Plan­
ning Commission.
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